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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).22854/2010
CANTONVENT BOARD, AGRA TR. CHI EF EXC. OFFR Petitioner(s)

VERSUS
ANIL JAIN & ORS. Respondent ( s)
(Wth appln(s) for permission to file additiona
docunent s, pernmission to file additional docunents and prayer for
interimrelief and office report ))

Date: 03/02/2011 This Petition was called on for hearing today.

For Petitioner(s) M. Sri Ram J. Thal apat hy, Adv.
Ms. N. Shoba, Adv.

For Respondent (s)
Abhi jit Sengupta, Adv.

Bhanwar Pal Singh Tandon, Adv.
D. K. Si ngh, Adv.
Pradeep Shukl a, Adv.

ss5 %

UPON hearing counsel the Court nmade the foll ow ng

ORDER
No counter affidavit has been filed by respondent No.
1 inspite of | ast opportunity grant ed. Counsel for the
respondent seeks further tine. I amnot inclined to grant

time since |ast opportunity was granted.
Await return of notice of respondent No. 2 and 3.
List the matter on 10.3.2011

(SUNI L THOMAS)
S Regi strar



